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Sabirali Akhtarali Saiyed v. State of Gujarat, (M.R. Mengdey, J.), 2023 SCC OnLine Guj 1533 
Santosh Karnani v. State of Gujarat, (Hemant M. Prachchhak, J.), 2022 SCC OnLine Guj 2527 
Vallabhbhai Suthabhai Shankhat v. State of Gujarat, (M.R. Mengdey, J.), 2023 SCC OnLine Guj 

1534 
Vasantben Dipsinh Gohel v. State of Gujarat, (M.R. Mengdey, J.), 2023 SCC OnLine Guj 1537 

  
Himachal Pradesh High Court 

Bandana Kumari v. State of H.P., (Jyotsna Rewal Dua and Satyen Vaidya, JJ.), 2023 SCC OnLine 
HP 590 

Bhagat Ram v. Himachal RTC, (M.S. Ramachandra Rao, C.J. and Ajay Mohan Goel, J.), 2023 SCC 
OnLine HP 582 

Hans Raj v. H.P. TDC, (Tarlok Singh Chauhan and Virender Singh, JJ.), 2023 SCC OnLine HP 583 
Jagat Singh Negi v. State of H.P., (Tarlok Singh Chauhan and Virender Singh, JJ.), 2023 SCC 

OnLine HP 579 
Nikhil Sharma v. State of H.P., (Tarlok Singh Chauhan and Virender Singh, JJ.), 2023 SCC OnLine 

HP 581 
Nirmal Singh v. Himachal RTC, (M.S. Ramachandra Rao, C.J. and Ajay Mohan Goel, J.), 2023 

SCC OnLine HP 587 
Paramjit Singh v. State of H.P., (Tarlok Singh Chauhan and Virender Singh, JJ.), 2023 SCC OnLine 

HP 589 
Prahalad Chand v. State of H.P., (Jyotsna Rewal Dua, J.), 2023 SCC OnLine HP 585 
Satish Kumar v. Himachal RTC, (M.S. Ramachandra Rao, C.J. and Ajay Mohan Goel, J.), 2023 

SCC OnLine HP 588 
Uma Kant v. Himachal RTC, (M.S. Ramachandra Rao, C.J. and Ajay Mohan Goel, J.), 2023 SCC 

OnLine HP 586 
Vanita Kumari v. State of H.P., (Jyotsna Rewal Dua, J.), 2023 SCC OnLine HP 584 
Vishal Chandel v. H.P. SEB Ltd., (M.S. Ramachandra Rao, C.J. and Ajay Mohan Goel, J.), 2023 

SCC OnLine HP 580 
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Hyderabad High Court 
Sriven Marketings v. Union of India, (Ujjal Bhuyan, C.J. and C.V. Bhaskar Reddy, J.), 2023 SCC 

OnLine TS 1336 
  
Jammu and Kashmir High Court 

Farhad Ahmad Lone v. State (UT of J&K), (Rajnesh Oswal, J.), 2023 SCC OnLine J&K 297 
Feeroz Ahmad v. State (UT of Ladakh), (Rajnesh Oswal, J.), 2023 SCC OnLine J&K 293 
Ghulam Mohammad v. Ghulam Hassan, (Rajnesh Oswal, J.), 2023 SCC OnLine J&K 287 
Haseena Begum v. UT of J&K, (Rajnesh Oswal, J.), 2023 SCC OnLine J&K 290 
Jameel Ahmad Nawab v. State (UT of J&K), (Rajnesh Oswal, J.), 2023 SCC OnLine J&K 292 
Khalida Jan v. State (UT of J&K), (Rajnesh Oswal, J.), 2023 SCC OnLine J&K 285 
Kousar Ali v. State (UT of J&K), (Rajnesh Oswal, J.), 2023 SCC OnLine J&K 291 
Mohd. Akram Dar v. State (UT of J&K), (Rajnesh Oswal, J.), 2023 SCC OnLine J&K 286 
Muneer Ahmad Paswal v. Union of India, (Wasim Sadiq Nargal, J.), 2023 SCC OnLine J&K 288 
Nazir Ahmad Paswal v. State (UT of J&K), (Moksha Khajuria Kazmi, J.), 2023 SCC OnLine J&K 

289 
Rasheed Ahmad Peerzada v. J&K Special Tribunal, (Sanjeev Kumar, J.), 2023 SCC OnLine J&K 

296 
Shahzada Yousaf v. J&K Institute of Management Public Administration & Rural Development, 

(Javed Iqbal Wani, J.), 2023 SCC OnLine J&K 294 
State (UT of J&K) v. Bashir Ahmad Mir, (Rajnesh Oswal and Mohan Lal, JJ.), 2023 SCC OnLine 

J&K 284 
Yasir Majeed Mir v. State (UT of J&K), (Vinod Chatterji Koul, J.), 2023 SCC OnLine J&K 295 

  
Karnataka High Court 

Blink Commerce (P) Ltd. v. Bunkhit (P) Ltd., (S.R. Krishna Kumar, J.), 2023 SCC OnLine Kar 22 
C. Manjunath v. State of Karnataka, (Umesh M. Adiga, J.), 2023 SCC OnLine Kar 21 
State, In re, (S. Rachaiah, J.), 2023 SCC OnLine Kar 20 

  
Kerala High Court 

A.P. Sasidharan Nair v. State of Kerala, (Gopinath P., J.), 2023 SCC OnLine Ker 3495 
Ahanas v. Rajesh Kumar, (Murali Purushothaman, J.), 2023 SCC OnLine Ker 3478 
Babu V. v. Parayakodu Service Coop. Bank Ltd., (Devan Ramachandran, J.), 2023 SCC OnLine Ker 

3517 
Basheer v. State, (N. Nagaresh, J.), 2023 SCC OnLine Ker 3498 
Chandran K. v. Kasargod Primary Coop. Agricultural & Rural Development Bank Ltd., (Gopinath 

P., J.), 2023 SCC OnLine Ker 3491 
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Fousiya M.K. v. Dharmadam Service Coop. Bank Ltd., (Gopinath P., J.), 2023 SCC OnLine Ker 
3488 

Francis Ittup v. State of Kerala, (N. Nagaresh, J.), 2023 SCC OnLine Ker 3499 
G. Kumaran v. Nalleppilly Service Coop. Bank Ltd., (Devan Ramachandran, J.), 2023 SCC OnLine 

Ker 3508 
George v. State of Kerala, (Devan Ramachandran, J.), 2023 SCC OnLine Ker 3500 
Indukumar V.S. v. Biju Prabhakar, (Murali Purushothaman, J.), 2023 SCC OnLine Ker 3476 
Insight Media City (India) (P) Ltd. v. Corporation of Cochin, (N. Nagaresh, J.), 2023 SCC OnLine 

Ker 3486 
Insight Media City (India) (P) Ltd. v. Corporation of Cochin, (N. Nagaresh, J.), 2023 SCC OnLine 

Ker 3490 
Jaise Jose v. Indian Bank Ltd., (C.S. Dias, J.), 2023 SCC OnLine Ker 3505 
Jayasree N.G. v. Kadangode Panchayath Multi Purpose Coop. Society Ltd., (Devan Ramachandran, 

J.), 2023 SCC OnLine Ker 3518 
Jim Thomas v. Kerala Agricultural University, (Devan Ramachandran, J.), 2023 SCC OnLine Ker 

3501 
Jimmy Thomas v. Indian Bank, (Gopinath P., J.), 2023 SCC OnLine Ker 3479 
Joji Alex v. Registrar of Coop. Societies (General), (Gopinath P., J.), 2023 SCC OnLine Ker 3504 
Joseph Devasya v. State of Kerala, (Devan Ramachandran, J.), 2023 SCC OnLine Ker 3515 
K.C. Zachariah v. State of Kerala, (Devan Ramachandran, J.), 2023 SCC OnLine Ker 3520 
K.K. Muraleedharan v. State Coop. Election Commission, (Gopinath P., J.), 2023 SCC OnLine Ker 

3521 
K.M. Thomas v. Naranamoozhi Service Coop. Bank Ltd., (Devan Ramachandran, J.), 2023 SCC 

OnLine Ker 3523 
K.P. Nirmala Kumary v. State, (N. Nagaresh, J.), 2023 SCC OnLine Ker 3492 
K.P. Valsala Kumari v. Thrissur District Municipal & Corpn. Employees, Coop. Society Ltd., (Devan 

Ramachandran, J.), 2023 SCC OnLine Ker 3516 
K.S. Vijayan v. Registrar of Coop. Societies (General), (Gopinath P., J.), 2023 SCC OnLine Ker 

3487 
K.U. Baby v. State, (N. Nagaresh, J.), 2023 SCC OnLine Ker 3524 
Kalanilayam M. Unnikrishnan v. State of Kerala, (Devan Ramachandran, J.), 2023 SCC OnLine 

Ker 3512 
Khushi International v. Commr. of Customs, (C.S. Dias, J.), 2023 SCC OnLine Ker 3511 
Lincon Antony v. State of Kerala, (Gopinath P., J.), 2023 SCC OnLine Ker 3514 
M. Shemirkhan v. Punalur Primary Coop. Agricultural & Rural Development Bank Ltd., (Gopinath 

P., J.), 2023 SCC OnLine Ker 3522 
Mini M. v. P. Balachandran, (Devan Ramachandran, J.), 2023 SCC OnLine Ker 3477 
Mis Blue Stone Crusher v. Deputy Chief Controller of Explosives, (N. Nagaresh, J.), 2023 SCC 

OnLine Ker 3525 
Mohd. Rasick v. Askar, (Murali Purushothaman, J.), 2023 SCC OnLine Ker 3482 
Noel Paul Fredy v. SBI, (P.V. Kunhikrishnan, J.), 2023 SCC OnLine Ker 3507 
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Ponnamma v. Pathanapuram Primary Coop. Agricultural Development Bank, (Gopinath P., J.), 2023 
SCC OnLine Ker 3485 

Rajesh K.B. v. State of Kerala, (A. Badharudeen, J.), 2023 SCC OnLine Ker 3474 
Raveendran P.T. v. State of Kerala, (V.G. Arun, J.), 2023 SCC OnLine Ker 3493 
Sajeev Chandran v. State of Kerala, (N. Nagaresh, J.), 2023 SCC OnLine Ker 3497 
Sangeerth K.S. v. Kerala State Coop. Bank Ltd., (Gopinath P., J.), 2023 SCC OnLine Ker 3509 
Shafi Samuel D.F. v. State of Kerala, (Gopinath P., J.), 2023 SCC OnLine Ker 3489 
Shahabas V. v. State of Kerala, (N. Nagaresh, J.), 2023 SCC OnLine Ker 3519 
Shajan K. v. State of Kerala, (Gopinath P., J.), 2023 SCC OnLine Ker 3484 
Sonya K.A. v. SBI, (C.S. Dias, J.), 2023 SCC OnLine Ker 3503 
Sr. Joviet v. State of Kerala, (Mohammed Nias C.P., J.), 2023 SCC OnLine Ker 3480 
Sree Gokulam Hotels India (P) Ltd. v. State of Kerala, (Shaji P. Chaly and Shoba Annamma Eapen, 

JJ.), 2023 SCC OnLine Ker 3481 
Sree Sankaracharya University of Sanskrit v. Collector, (Devan Ramachandran, J.), 2023 SCC 

OnLine Ker 3510 
Sulfikarulla T. v. Registrar of Coop. Societies (General), (Gopinath P., J.), 2023 SCC OnLine Ker 

3496 
Surumy v. State, (Mohammed Nias C.P., J.), 2023 SCC OnLine Ker 3513 
T.K. Chandrathara v. State of Kerala, (Gopinath P., J.), 2023 SCC OnLine Ker 3527 
Tesla Heavy Electricals (P) Ltd. v. Venkatesapathy S., (N. Nagaresh, J.), 2023 SCC OnLine Ker 3475 
Tissy M.K. v. State Election Commission, (S. Manikumar, C.J. and Shaji P. Chaly, J.), 2022 SCC 

OnLine Ker 10708 
V. Chandrasekharan Nair v. Special Tahsildar, (Gopinath P., J.), 2023 SCC OnLine Ker 3506 
Vendar Service Coop. Bank Ltd. v. Joint Registrar of Coop. Societies (General), (Gopinath P., J.), 

2023 SCC OnLine Ker 3494 
  
Manipur High Court 

Ahanthem Shanjoy Singh v. Sanasam Premchandra Singh, (Ahanthembimol Singh, J.), 2023 SCC 
OnLine Mani 169 

Khumanthem Bijen Singh v. Khumanthem Millan Singh, (A. Guneshwar Sharma, J.), 2023 SCC 
OnLine Mani 166 

Khuraijam Loken Singh v. Oinam Lukhoi Singh, (Ahanthembimol Singh, J.), 2023 SCC OnLine 
Mani 168 

Miuchampou Kahmei v. State of Manipur, (Ahanthembimol Singh, J.), 2023 SCC OnLine Mani 171 
Phanjoubam Birahari Singh v. State of Manipur, (Ahanthembimol Singh, J.), 2023 SCC OnLine 

Mani 170 
Ruby Soram v. Lairenmayum Ningol Akoijam Ongbi Roma Devi, (Ahanthem Bimol Singh and A. 

Guneshwar Sharma, JJ.), 2023 SCC OnLine Mani 167 
State of Manipur v. Tahngzalet Haokip, (A. Guneshwar Sharma, J.), 2023 SCC OnLine Mani 164 
State of Manipur v. Thanmipam Shinglai, (A. Guneshwar Sharma, J.), 2023 SCC OnLine Mani 165 
Wangkhem Sarkar Meitei v. State of Manipur, (M.V. Muralidaran, A.C.J. and A. Guneshwar 

Sharma, J.), 2023 SCC OnLine Mani 172 
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Meghalaya High Court 

Clara Shallam v. State of Meghalaya, (W. Diengdoh, J.), 2023 SCC OnLine Megh 249 
Dwissiyo Wahlang v. State of Meghalaya, (W. Diengdoh, J.), 2023 SCC OnLine Megh 248 
North Eastern Electric Power Corpn. Ltd. v. Patel Engineering Ltd., (Sanjib Banerjee, C.J. and W. 

Diengdoh, J.), 2023 SCC OnLine Megh 247 
  
Madhya Pradesh High Court 

Pramila Gautam v. State of M.P., (Vivek Agarwal, J.), 2023 SCC OnLine MP 1483 
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Aniket Mishra v. State of Odisha, (Chittaranjan Dash, J.), 2023 SCC OnLine Ori 2518 
Dillip Kumar Mallick v. State of Odisha, (R.K. Pattanaik, J.), 2023 SCC OnLine Ori 2530 
Gita Rout v. State of Odisha, (S. Muralidhar, C.J. and G. Satapathy, J.), 2023 SCC OnLine Ori 2523 
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Nityananda Barik v. State of Odisha, (R.K. Pattanaik, J.), 2023 SCC OnLine Ori 2527 
Pravakar Barik v. State of Odisha, (R.K. Pattanaik, J.), 2023 SCC OnLine Ori 2529 
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Ministry of Road Transport and Highways, Noti. No. S.O. 1279(E) 
Ministry of Road Transport and Highways, Noti. No. S.O. 1280(E) 
Ministry of Road Transport and Highways, Noti. No. S.O. 1285(E) 
Ministry of Road Transport and Highways, Noti. No. S.O. 1286(E) 
Ministry of Road Transport and Highways, Noti. No. S.O. 1287(E) 
Ministry of Road Transport and Highways, Noti. No. S.O. 1291(E) 
Ministry of Road Transport and Highways, Noti. No. S.O. 1292(E) 
Ministry of Road Transport and Highways, Noti. No. S.O. 1298(E) 
Ministry of Road Transport and Highways, Noti. No. S.O. 1301(E) 
Ministry of Road Transport and Highways, Noti. No. S.O. 1302(E) 
Ministry of Road Transport and Highways, Noti. No. S.O. 1303(E)(1) 
Ministry of Road Transport and Highways, Noti. No. S.O. 1310(E) 
Ministry of Road Transport and Highways, Noti. No. S.O. 1332(E) 
Ministry of Road Transport and Highways, Noti. No. S.O. 1333(E) 
Ministry of Road Transport and Highways, Noti. No. S.O. 1338(E) 
Ministry of Road Transport and Highways, Noti. No. S.O. 1347(E) 
Ministry of Road Transport and Highways, Noti. No. S.O. 1359(E) 
Ministry of Road Transport and Highways, Noti. No. S.O. 1088(E) 
Ministry of Road Transport and Highways, Noti. No. S.O. 1159(E) 
Ministry of Road Transport and Highways, Noti. No. S.O. 1178(E) 
Ministry of Road Transport and Highways, Noti. No. S.O. 1303(E) 
Ministry of Road Transport and Highways, Noti. No. S.O. 1660(E) 
Ministry of Road Transport and Highways, Noti. No. S.O. 2090(E) 
Ministry of Road Transport and Highways, Noti. No. S.O. 632(E) 
Presidents Secretariat, Noti. No. 8-Pres/2018 

  
State Acts/Rules/Regulations etc. 

Punjab Service of Engineers' Class II, P.W.D. (Buildings and Roads Branch) Haryana Amendment 
Rules, 2022 

Haryana Service of Engineers (Horticulture) Public Works Department (Buildings and Roads Branch) 
Group-B Service (amendments) Rules, 2022 

Haryana Industries and Commerce (Group B) Service (Amendment) Rules, 2022 
Haryana Urban Local Bodies Department (Group A) Service (1st Amendment) Rules, 2022 
Haryana Legislative Assembly (Allowances of Members) Amendment Rules, 2022 (1) 
Haryana Legislative Assembly (Allowances of Members) Amendment Rules, 2022 
Punjab Shops and Commercial Establishments (Haryana Amendment) Rules, 2022 
Haryana Public Works Department, Public Health Branch, Junior Engineers (Group C) Service 

(Amendment) Rules, 2022 
Punjab Distillery (Haryana Amendment) Rules, 2022 
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Haryana Services of Engineers, Class-II, Public Works Department (Irrigation Branch) Rules, 1970 
(11th Amendment) Rules, 2022 

Haryana Municipal Corporation Delimitation of Ward (Amendment) Rules, 2022 
Haryana Ayurvedic Department (Ministerial) Group-C Service (3rd Amendment) Rules, 2022 
Haryana Urban Estates Department (Group C) Service (Amendment) Rules, 2022 
Haryana Town and Country Planning Department Haryana Service of Town Planners (State Service 

Group-A) Service (3rd Amendment) Rules, 2022 
Haryana, Printing and Stationery Department Haryana State Services Group "A" and "B" Rules, 

(Amendment) Rules, 2022 
Haryana Education (College Cadre) Group A Service (Amendment) Rules, 2022 
Haryana Motor Vehicles (5th Amendment) Rules, 2022 
Haryana Liquor License (Amendment) Rules, 2022 
Haryana Medical Education Department Ministerial, Stores, Library, Statistics and General (Group-C) 

Service (Amendment) Rules, 2022 
Haryana Medical Education Department Technical Staff (Group-C) Service (Amendment) Rules, 

2022 
Haryana Medical Education Department Miscellaneous (Group-B) Service (Amendment) Rules, 2022 
Punjab Liquor Permit and Pass (Haryana Amendment) Rules, 2022 
Punjab Distillery (Haryana Second Amendment) Rules, 2022 
Punjab Brewery (Haryana Amendment) Rules, 2022 
Haryana Restaurant (Consumption of Liquor) Amendment Rules, 2022 
Haryana Architecture Department (Group C) Service (Amendment) Rules, 2022 
Haryana Environment Department (Group C) Service Rules, 1998 Amendment Rules, 2022 
Haryana Environment Department (Group A) Service Amendment Rules, 2022 
Haryana Architecture Technical (Group C) Service (Amendment) Rules, 2022 
Haryana Water (Prevention and Control of Pollution) Amendment Rules, 2022 
Haryana Air (Prevention and Control of Pollution) Amendment Rules, 2022 
Haryana Space Applications Centre (Grade A, B, C and D) Service Rules, 2022 
Haryana Parivar Pehchan Rules, 2022 
Haryana Development and Regulation of Urban Areas (Amendment) Rules, 2022 
Haryana Excise (Amendment) Rules, 2022 
Haryana Service of Architects, Class I, (Amendment) Rules, 2022 
Haryana Service of Assistant Architects (Group B) Amendment Rules, 2022 
Haryana State Agricultural Marketing Board Service (Amendment) Rules, 2022 
Haryana Irrigation Department Tracer and Draftsman (Group-C) (2nd Amendment) Service Rules, 

2022 
Haryana Health Department Analytical Staff (Group C) Service (1st Amendment) Rules, 2022 
Haryana Fire (Group A) Service (Amendment) Rules, 2022 
Haryana Fire (Group B) Service (Amendment) Rules, 2022 
Haryana Liquor License (2nd Amendment) Rules, 2022 
Haryana State Information Commission (Group A) Service Rules, 2022 
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Haryana Goods and Services Tax (4th Amendment) Rules, 2022 
Haryana Goods and Services Tax (5th Amendment) Rules, 2022 
Haryana Goods and Services Tax (6th Amendment) Rules, 2022 
Business of the Haryana Government (Allocation) Amendment Rules, 2022 
Business of the Haryana Government (Allocation) Amendment Rules, 2022 (1) 
Haryana Local Bodies Department (Group D) Service (1st Amendment) Rules, 2022 
Haryana Municipal Corporation Employees (Recruitment and Conditions) Service (1st Amendment) 

Rules, 2022 
Haryana Municipal Safai Mazdoor Service (1st Amendment) Rules, 2022 
Haryana School Education (Amendment) Rules, 2022 
Haryana Directorate of Local Bodies Department (Group B) Service (1st Amendment) Rules, 2022 
Haryana Local Bodies Department Directorate (Group C) Service (1st Amendment) Rules, 2022 
Mewat District School Education (Group C) Service (Amendment) Rules, 2022 
Haryana Primary School Education (Group C) District Cadre Service (Amendment) Rules, 2022 
Haryana Education Department, Sub-Offices, Ministerial (Group C) Service (Amendment) Rules, 

2022 
Haryana State Secondary Education Field Offices (Group D) Service (Amendment) Rules, 2022 
Haryana Electrical Inspectorate (Group C) Service (Amendment) Rules, 2022 
Haryana Public Relations Department Audio-Visual (Group C) Service (Amendment) Rules, 2022 
Haryana Revenue Department Divisional Subordinate (Group-C) Service (Amendment) Rules, 2022 
Haryana Revenue Department District Subordinate (Group C) Service (Amendment) Rules, 2022 
Haryana Revenue Patwaris (Group C) Service (Amendment) Rules, 2022 
Haryana Kanungo Service (Group C) Amendment Rules, 2022 
Haryana Consolidation of Holdings Department, Ministerial Staff (Group C) Service (Amendment) 

Rules, 2022 
Haryana Public Relations Department, Technical Wing (Group C) Service (Amendment) Rules, 2022 
Haryana Rural Development Department (Group A) Service (Amendment) Rules, 2022 
Haryana Rural Development (Group B) Service (Amendment) Rules, 2022 
Haryana Directorate of Rural Development (Group C) Service (Amendment) Rules, 2022 
Haryana State Education School Cadre (Group B) Service (Amendment) Rules, 2022 
Mewat District School Education (Group B) Service (Amendment) Rules, 2022 
Haryana Public Relations Department District Cadre (Group D) Service (Amendment) Rules, 2022 
Haryana Stores Purchase Department (Group C) Service (Amendment) Rules, 2022 
Haryana Civil Service (Executive Branch) Amendment Rules, 2022 
Haryana Civil Services (Government Employees' Conduct) Amendment Rules, 2022 
Haryana Public Service Commission (Group D) Service (Amendment) Rules, 2022 
Haryana Veterinary Headquarter and Field (Group-C) Service (Amendment) Rules, 2022 
Haryana Public Relations Department Headquarter (Group D) Service (Amendment) Rules, 2022 
Haryana Excise and Taxation Department (Group B) Service (Amendment) Rules, 2022 
Haryana Excise and Taxation Commissioner's Office (Group B) Service (Amendment) Rules, 2022 
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Haryana Excise and Taxation Inspectorate (State Service Group C) Amendment Rules, 2022 
Haryana Excise and Taxation Commissioner's Office (Group C) Service (Amendment) Rules, 2022 
Haryana Excise and Taxation Department Subordinate Offices Ministerial (Group C) Service 

(Amendment) Rules, 2022 
Haryana Excise and Taxation Department Drivers (State Service Group-C) Amendment Rules, 2022 
Haryana Election Department (Group A and B) Service (Amendment) Rules, 2022 
Haryana Election Department (Group C) Service (Amendment) Rules, 2022 
Haryana Election Department (Group D) Service (Amendment) Rules, 2022 
Haryana Transport Department (Group A) Service (Amendment) Rules, 2022 
Haryana Transport Department (Group B) Service (Amendment) Rules, 2022 
Haryana Transport Department (Group C) Haryana Roadways Service (Amendment) Rules, 2022 
Haryana Transport Department (Group C) Transport Commissioner's Office Service (Amendment) 

Rules, 2022 
Punjab Civil Secretariat (State Service Class III) Haryana Amendment Rules, 2022 
Haryana Public Works Department (Buildings and Roads Branch) Headquarters' Office Ministerial 

Service (Group C) Amendment Rules, 2022 
Haryana Forensic Science (Group C Scientific Staff) Service (Amendment) Rules, 2022 
Haryana Information Technology, Electronics and Communication Department (Group B) Service 

(Amendment) Rules, 2022 
Haryana Public Relations Department (Group B) State Service (Amendment) Rules, 2022 
Haryana Electronics and Information Technology Department (Group C) Service (Amendment) 

Rules, 2022 
Haryana Police Clerical (State Service, Class C) Amendment Rules, 2022 
Haryana Police Department (State Service Group D) Service (Amendment) Rules, 2022 
Haryana Law and Legislative Department (Group C) Service (Amendment) Rules, 2022 
Punjab Economic and Statistical Organisation (State Service Group A) (Haryana Amendment) Rules, 

2022 
Haryana Economic and Statistical Organisation (Group B) Service (Amendment) Rules, 2022 
Haryana Economic and Statistical Analysis Department (Group C) Service (Amendment) Rules, 2022 
Haryana Public Relations Department Information and Publicity Wing (Group C) Service 

(Amendment) Rules, 2022 
Haryana Economic and Statistical Organisation (Group-D) Service (Amendment) Rules, 2022 
Haryana Archives Department (Group A) Service (Amendment) Rules, 2022 
Haryana Archives Department (Group B) Service (Amendment) Rules, 2022 
Haryana Archives Department (Group C) Service (Amendment) Rules, 2022 
Haryana Archives Department (Group D) Service (Amendment) Rules, 2022 
Haryana Public Works Department, Buildings and Roads Branch (State Service Group-C Ministerial 

Establishment of Subordinate Offices) (Amendment) Rules, 2022 
Haryana Public Relations Department Field Publicity Wing (Group C) Service (Amendment) Rules, 

2022 
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Haryana Public Works Department (Buildings and Roads Branch), Research Laboratory (Group C) 
Service (Amendment) Rules, 2022 

Haryana Public Works (Buildings and Roads) Department (Group C) Field Staff Service 
(Amendment) Rules, 2022 

Haryana Public Works (Buildings and Roads) Department (Group-D) Field Staff Service 
(Amendment) Rules, 2022 

Haryana Veterinary Headquarter and field (Group C) Service (Amendment) Rules, 2022 (1) 
Haryana Public Relations Department Headquarters Establishment-Ministerial Wing (Group C) 

Service (Amendment) Rules, 2022 
Haryana Veterinary Headquarter and Field (Group D) Service (Amendment) Rules, 2022 
Haryana Welfare of Scheduled Castes and Backward Classes Department (Group-C) Service 

(Amendment) Rules, 2022 
Haryana Welfare of Scheduled Castes and Backward Classes Department (Group-D) Service 

(Amendment) Rules, 2022 
Haryana Fisheries Department, State Service Group A (Amendment) Rules, 2022 
Haryana Fisheries Group B Service (Amendment) Rules, 2022 
Haryana Fisheries Department (State Service Group C) Amendment Rules, 2022 
Haryana Fisheries Department (Group D) Service (Amendment) Rules, 2022 
Haryana Development and Panchayats Department (Group B) Service (Amendment) Rules, 2022 
Haryana Development and Panchayats Department (Group C) Head Office Service (Amendment) 

Rules, 2022 
Haryana Public Relations Department District Establishment, Ministerial Wing (Group C) Service 

(Amendment) Rules, 2022 
Haryana Development and Panchayats Department (Group C) Field Offices Service (Amendment) 

Rules, 2022 
Haryana Social Defence and Security Department (Group 'A') State Service (Amendment) Rules, 

2022 
Directorate of Social Justice and Empowerment, Haryana (Group-B) Service (Amendment) Rules, 

2022 
Haryana Social Defence and Security Department (Group C) Service (Amendment) Rules, 2022 
Haryana Social Defence and Security Department, Haryana (Group D) Service (Amendment) Rules, 

2022 
Haryana Financial Commissioner's Office (Group B) Service (Amendment) Rules, 2022 
Haryana Financial Commissioner's Office (Group C) Service (Amendment) Rules, 2022 
Haryana State Education School Cadre (Group-B) Service (Amendment) Rules, 2022 (1) 
Mewat District School Education (Group-B) Service (Amendment) Rules, 2022 (1) 
Haryana School Education (Group C) State Cadre Service (Amendment) Rules, 2022 
Haryana Public Relations Department, Song and Drama, Light and Sound Wing (Group C) Service 

(Amendment) Rules, 2022 
Haryana Education College Cadre (Group C) Service (Amendment) Rules, 2022 
Haryana Development and Regulation of Urban Areas (3rd Amendment) Rules, 2022 
Haryana Wood Based Industries (Establishment and Regulation) Amendment Rules, 2022 
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Haryana Panchayati Raj Election (Amendment) Rules, 2022 
Haryana Panchayati Raj Election (Amendment) Rules, 2022 (1) 
Haryana Skill Development and Industrial Training Department, Headquarter (Group-C) Service 

Rules, 2013, Amendment Rules, 2022 
Haryana Skill Development and Industrial Training Department, Field Offices (Group-C) Service 

Rules, 2013, Amendment Rules, 2022 
  
Delhi Notifications 

Administrative Reforms Department, Noti. No. 02/07/2022-1AR(1) 
Administrative Reforms Department, Noti. No. 5/15/2016-1AR 
Agriculture Department, Noti. No. 406-Agri. Sec. (1)-2022/1952 
Animal Husbandry and Veterinary Services Department, Noti. No. G.S.R.139/Cosnt./Art.309/2022 
Animal Husbandry and Veterinary Services Department, Noti. No. G.S.R.79/Const./Art.309/2022 
Animal Husbandry and Veterinary Services Department, Noti. No. G.S.R.80/Const./Art.309/2022 
Architecture Department, Noti. No. 2/07/2019-3A 
Architecture Department, Noti. No. 2/20/2012-3A 
Architecture Department, Noti. No. 3/03/2018-2A 
Architecture Department, Noti. No. 3/03/2018-2A(1) 
Archives Department, Noti. No. G.S.R.65/Const./Art.309/2022 
Archives Department, Noti. No. G.S.R.66/Const./Art.309/2022 
Archives Department, Noti. No. G.S.R.67/Const./Art.309/2022 
Archives Department, Noti. No. G.S.R.68/Const./Art.309/2022 
Citizen Resources Information Department, Noti. No. 2/2/2022-1CRID(5) 
Citizen Resources Information Department, Noti. No. 2/2/2022-1CRID(6) 
Citizen Resources Information Department, Noti. No. 2/4/2022-1CRID 
Citizen Resources Information Department, Noti. No. 2/6/2022-1CRID 
Civil Aviation Department, Noti. No. 2/9/2021-1CA 
Consolidation Department, Noti. No. G.S.R.118/Const./Art.309/2022 
Development and Panchayats Department, Noti. No. G.S.R.88/Const./Art.309/2022 
Development and Panchayats Department, Noti. No. G.S.R.89/Const./Art.309/2022 
Development and Panchayats Department, Noti. No. G.S.R.90/Const./Art.309/2022 
Development and Panchayats Department, Noti. No. S.O. 68/H.A. 11/1994/S.209/2022 
Development and Panchayats Department, Noti. No. S.O. 70/H.A. 11/1994/S.209/2022 
Development and Panchayats Department, Noti. No. S.O. 71/H.A. 11/1994/S.209/2022 
Development and Panchayats Department, Noti. No. S.O. 74/H.A. 11/1994/S.209/2022 
Development and Panchayats Department, Noti. No. S.O. 79/H.A.11/1994/S.209/2022 
Election Department, Noti. No. G.S.R.24/Const./Art.309/2022 
Election Department, Noti. No. G.S.R.25/Const./Art.309/2022 
Election Department, Noti. No. G.S.R.26/Const./Art.309/2022 
Electronics and Information Technology Department, Noti. No. Admn/459/ISIT/17944 
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Electronics and Information Technology Department, Noti. No. G.S.R.49/Const./Art.309/2022 
Electronics and Information Technology Department, Noti. No. G.S.R.50/Const./Art.309/2022 
Environment and Climate Change Department, Noti. No. 2/15/2022-1Env 
Environment and Climate Change Department, Noti. No. 2/15/2022-1Env(1) 
Environment and Climate Change Department, Noti. No. 2/20/2016-1Env 
Environment and Climate Change Department, Noti. No. 2/20/2016-1Env(1) 
Excise and Taxation Department, Noti. No. 15/X-1/P.A.1/1914/Ss.21 and 59/2022 
Excise and Taxation Department, Noti. No. 23/X-1/P.A.1/1914/S.59/2022 
Excise and Taxation Department, Noti. No. 25/X-1/P.A.1/1914/Ss.18, 34 and 59/2022 
Excise and Taxation Department, Noti. No. 26/X-1/P.A.1/1914/Ss.21 and 59/2022 
Excise and Taxation Department, Noti. No. 27/X-1/P.A.1/1914/Ss.21 and 59/2022 
Excise and Taxation Department, Noti. No. 29/X-1/P.A.1/1914/S.58/2022 
Excise and Taxation Department, Noti. No. 33/X-1/P.A.1/1914/S.58/2022 
Excise and Taxation Department, Noti. No. 56/X-1/P.A.1/1914/S.59/2022 
Excise and Taxation Department, Noti. No. 60/GST-2 
Excise and Taxation Department, Noti. No. 61/GST-2 
Excise and Taxation Department, Noti. No. 62/GST-2 
Excise and Taxation Department, Noti. No. G.S.R.16/Const./Art.309/2022 
Excise and Taxation Department, Noti. No. G.S.R.17/Const./Art.309/2022 
Excise and Taxation Department, Noti. No. G.S.R.18/Const./Art.309/2022 
Excise and Taxation Department, Noti. No. G.S.R.19/Const./Art.309/2022 
Excise and Taxation Department, Noti. No. G.S.R.20/Const./Art.309/2022 
Excise and Taxation Department, Noti. No. G.S.R.21/Const./Art.309/2022 
Excise and Taxation Department, Noti. No. G.S.R.22/Const./Art.309/2022 
Fisheries Department, Noti. No. G.S.R.83/Const./Art.309/2022 
Fisheries Department, Noti. No. G.S.R.84/Const./Art.309/2022 
Fisheries Department, Noti. No. G.S.R.85/Const./Art.309/2022 
Fisheries Department, Noti. No. G.S.R.86/Const./Art.309/2022 
Forest Department, Noti. No. S.O. 62/C.A. 16/1927/Ss.41, 42, 51 and 76/2022 
General Administration Department, Noti. No. 6/1/2022-1Cabinet 
General Administration Department, Noti. No. 6/2/2022,-1Cabinet 
Haryana Government, Noti. No. 115/CATA/2000-2022/10338 
Haryana Government, Noti. No. 115/CATA/2000-2022/8666 
Health and Family Welfare Department, Noti. No. 1/21/2022-1HB-II 
Health and Family Welfare Department, Noti. No. 47/6/2022-4HB II 
Higher Education Department, Noti. No. 22/202-2022 C-I(3) 
Higher Education Department, Noti. No. K.W. 8/1-1987 Lib(3) 
Home Department, Noti. No. G.S.R.48/Const./Art.309/2022 
Home Department, Noti. No. G.S.R.54/Const./Art.309/2022 
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Home Department, Noti. No. G.S.R.55/Const./Art.309/2022 
Human Resources Department, Noti. No. G.S.R.136/Const./Art.309/2022 
Human Resources Department, Noti. No. G.S.R.138/Const./Art.309/2022 
Industries and Commerce Department, Noti. No. 07/02/2018-2IB-1 
Information and Publicity Department, Noti. No. G.S.R.10/Const./Art.309/2022 
Information and Publicity Department, Noti. No. G.S.R.11/Const./Art.309/2022 
Information and Publicity Department, Noti. No. G.S.R.12/Const./Art.309/2022 
Information and Publicity Department, Noti. No. G.S.R.13/Const./Art.309/2022 
Information and Publicity Department, Noti. No. G.S.R.4/Const./Art.309/2022 
Information and Publicity Department, Noti. No. G.S.R.5/Const./Art.309/2022 
Information and Publicity Department, Noti. No. G.S.R.6/Const./Art.309/2022 
Information and Publicity Department, Noti. No. G.S.R.7/Const./Art.309/2022 
Information and Publicity Department, Noti. No. G.S.R.8/Const./Art.309/2022 
Information and Publicity Department, Noti. No. G.S.R.9/Const./Art.309/2022 
Irrigation Department, Noti. No. 16/14/2022-2IE 
Irrigation Department, Noti. No. 46/1/2018-3IW 
Labour Department, Noti. No. 14939 
Law and Legislative Department, Noti. No. G.S.R.56/Const./Art.309/2022 
Medical Education and Research Department, Noti. No. 25/3/2022-3HB-IV 
Medical Education and Research Department, Noti. No. 25/4/2022-3HB-IV 
Medical Education and Research Department, Noti. No. 25/5/2022-3HB-IV 
Personnel Department, Noti. No. G.S.R.135/Const./Art.309/2022 
Planning Department, Noti. No. 1/40/2022-1TCP 
Planning Department, Noti. No. 30923 
Planning Department, Noti. No. G.S.R.57/Const./Art.309/2022 
Planning Department, Noti. No. G.S.R.58/Const./Art.309/2022 
Planning Department, Noti. No. G.S.R.59/Const./Art.309/2022 
Planning Department, Noti. No. G.S.R.60/Const./Art.309/2022 
Planning Department, Noti. No. PF-16(B)/2022/14527 
Power Department, Noti. No. G.S.R.108/Const./Art.309/2022 
Printing and Stationery Department, Noti. No. 01/79/2009-1 PS 
Printing and Stationery Department, Noti. No. 1/4/2022-1PS 
Public Health Department, Noti. No. 15/3/2022-2PH 
Public Works Department, Noti. No. 02/04/2021-2B&R(W) 
Public Works Department, Noti. No. 04/15/2022-5B&R(E) 
Public Works Department, Noti. No. 04/15/2022-5B&R(E)(1) 
Public Works Department, Noti. No. G.S.R.47/Const./Art.309/2022 
Public Works Department, Noti. No. G.S.R.69/Const./Art.309/2022 
Public Works Department, Noti. No. G.S.R.70/Const./Art.309/2022 
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